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"DELHI LEGISLATIVE ASSEMBLY
BULLELIN PART - II -

( Generalﬂinfo:mation‘rélatiég‘to_LegislatiyeA& otheﬁﬂmatters )
| Thursday, October; 26, 1995/Kartik-04, 1917 ( saka).
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=~ The following ‘comnunication dated 20,10,1995 & Y
addressed to the‘ﬂonﬁblgﬁgpeakér;'De;pi‘Legislative AssemblyﬁR;
from ‘the Addl. Deputy Commissioneriof Pdlice, Central . -District
Delhi-was rgceived,pn*25310;1995;1-h'."«V "*‘y
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DEVENTION AND RELEASE OF MEMBERS... - &‘ |
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"I have the honour to.inform¥ou that: _ . w00
S/shri Tek Chand Sharma,” R¥§ Kumar Chauhan,Jai Kishan
Mahenddc Singh Sathi, Mukesh Sharma and Deep Chand
Bandhu, Hon'ble members of Legislative Assembly, N,C,T.
of Delhi alongwith their other supporters weére detdined
under section 65 of Delhi Police Act, 1978 for disobey:
the lawful directions of Police from I.T.O. Crossing,
New Delni at 1840 hours on 20,10.1995, ‘ :

:
’ -

]

~_They were released at 1345 hours, the same day,
i,e, 20,10,1995," S
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